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LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI
Bulletin Part-1
(Brief summary of proceedings)
Monday, 03 July 2017 / 12 Ashaadha 1939 (Saka)

Shri Ram Niwas Goel, Hon’ble Speaker in-Chair
The Chair greeted Shri Jagdish Pradhan, Hon’ble Member on his Birthday falling on 4™ of July.
The Chair also congratulated Shri Sanjeev Jha on his wedding.

Special Mention (Rule 280): The following Members raised matters under Rule-280 with the
permission of the Chair:

1. Shri Naresh Yadav 8.  Shri Pawan Kumar Sharma

2. Shri Shri Dutt Sharma 9. Shiv Charan Goel

3. Shri Nitin Tyagi 10. Ms. Bhavna Gaur

4. Shri Adarsh Shastri 11. Shri Manoj Kumar

5. Ms. Alka Lamba 12. Shri Gulab Singh

6. Shri S.K. Bagga (Hon’ble Minister of PWD intervened)
(Hon’ble Minister of PWD intervened) 13. Shri Mohinder Goel

7. Shri Somnath Bharti (Hon’ble Minister of Urban Development

intervened)

Ms. Rakhi Birla, Hon’ble Deputy Speaker, Shri Nitin Tyagi & Shri Avtar Singh Kalkaji raised
issues with the permission of the Chair.

(Shri Kapil Mishra, Hon’ble Member rushed to the well of the House, shouting at the Hon’ble
Speaker. The Chair asked him to withdraw from the House as he was disturbing the
proceedings of the House. As Shri Kapil Mishra refused to withdraw voluntarily, the Chair
directed the Marshalls to escort him out.)

Calling Attention (Rule-54):

Shri Adarsh Shastri, Hon’ble Member called the attention of the House towards the Report of

Delhi Dialogue Commission on the Scholarships to children of SC/ST and other needful groups.
The following Members participated in the debate:

1. Ms. Alka Lamba

2. Ms. Rakhi Birla

3. Shri Ajay Dutt

4. Shri Manjinder Singh Sirsa
5. Shri Madan Lal

Shri Rajendra Pal Gautam, Hon’ble Minister of SC/ST replied to the discussion.

House adjourned for Tea Break for 30 Minutes.

House reassembled

Hon’ble Speaker in- Chair.

Consideration & Adoption of Report of the Committee on Petitions:

Following Members participated in the discussion on the First Report of the Committee on
Petitions which was presented on 30.06.2017:

1. Shri Rajesh Gupta 9. Shri Manjinder Singh Sirsa

2. Shri Raju Dhingan 10. Ms. Bhawna Gaur

3. Shri Adarsh Shastri 11. Shri Jagdish Pradhan

4. Shri Nitin Tyagi 12. Ms. Alka Lamba

5. Shri Manoj Kumar (6.06 PM: The House agreed to extend
6. Shri Promila Tokas the sitting by half an hour)

7. Shri Sahiram 13. Shri Madan Lal

8. Shri Akhilesh Pati Tripathi 14. Shri Jagdeep Singh, Hon’ble Chief Whip

The Hon’ble Minister of Urban Development and PWD replied to the debate.

Shri Saurabh Bharadwaj, Hon’ble Member moved the following Motion:

“This House agrees with the First Report of Committee on Petitions presented on 30 June
2017,

The Motion was put to vote and adopted by voice-vote.
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Resolution on the First Report of the Committee on Petitions:

Shri Adarsh Shastri moved the following Resolution with the leave of the House:

“The Legislative Assembly of NCT of Delhi in its sitting held on 03 July, 2017:

Taking into consideration the first report of the Committee on Petitions presented to this House
on 30 June 2017,

Agreeing in toto with the said report wherein the Committee concluded that the officials in-
charge of de-silting of drains and prevention of waterlogging in the NCT of Delhi have
miserably failed in discharging their duties,

Alarmed with the pathetic condition of the drains and the blatant misrepresentation of the facts
by the authorities before the Committee,

Directs the Government of the NCT of Delhi that all the recommendations made in the first
report of the Committee on Petitions tabled in this House on Friday, the 30" of June, 2017 be
immediately given effect to,

Further directs that an Action Taken Report on the implementation of recommendations in the
above mentioned report be tabled in the House within a period of 30 days beginning today and
Recommends that the matter of misleading of the Committee by the officials be examined and
reported upon by the Committee on Privileges.”
The Resolution was put to vote and adopted by voice-vote.

The Chair expressed thanks to the Chief Minister, Deputy Chief Minister, Leader of Opposition,
all the Members of the House and others for their cooperation in smooth conduct of the Session.

National Anthem — Jan-Gan-Man
The Chair adjourned the House sine-die.

Prasanna Kumar Suryadevara
Secretary
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